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HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

(Special Originil Jurisdiction)

FRIDAY,THE EIGHTEENTH DAY OF OCTOBER
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE J SREENIVAS RAO

wRrT PETTT|ON NO: 7708.1,t 008.11349.4250s.23477.237 13.2 4171 and 24391 OF
2020 and 1724 1762 2078 2193 2797 3193 3640 3797 &3942ot2021

WRIT PETITION NO: 7708 OF 2020

Between:

AND

1

Bheemisetti Kumara Sagar, S/o. Bhdemisetti Lakshmanarao, Aged about 30
years, Occ. Student, R/o. 3-31, Thimmarajupeta, Ward-g, Vishakhapatnam,
A.P. - 531033.

...PETITIONER

The State of Telangana, represented by its Principal Secretary, Medical and
Health Family Welfare Department, Secretariat Buildings, Hyderabad

z Kgloji Nararayana Rao University of Health Sciences, represented by its
Registrar, Warangal

...RESPONDENTS

Petition under Article 226 of lhe Constitution of lndia praying that in the
circumstances stated in the affidavit filed therewith, the High Court may be
pleased to issue a Writ, Order or Directiqn more particulady one in the nature of
Writ of Man{amus by declaring the action of the Respondent No. 2 in not
considering Fetitioner for second phas'e counseling for admission into Post
Graduate Meflical. Degree / DiplomB and MDS courses for the academic year
2020 - ?1 under- OCI / NRls for admission into Management direct the Respondent
No. 2 to allow the petitioner to upload application for second phase counseling for
admission intg Post Graduate Medical Degree / Diploma and MDS qeuises under
OCI / NRls for admission into Management Quota for the acadernic year 2020 - 21

tA NO: 1 0F 2020

Petition undqr Section 151 CPC praling that in the circumstances stated in
the affi{avit filed in support of the petition.ine High Court may be pleased to direct
the Respondent No.2 to consider and allow the petitioner to upload application in

l

'l



)'

the online for second phase online counseling for admission into Fost Graduate

Medical Degree/ Diplorna and MDS courses under ocl/NRls for admission into

Managemenl euota for the academic year 2O2O - 21, pending disposal of the main

Writ Petition

Between:
Shaikh Sana Hafiz, Dlo. Hafiz Shaikh,
R/o. 57, SalisbLrry Park, Near Mbntri
Maha(ashtra 411)37.

WRIT PETITION NO: 11008 OF 2020

AND

Aged about 27 years, Occ.Student,
Ettate, Yasin Jug D4rgah, Pune,

1 The State of Telangana, represented by its Principal Secretary, Medical and
Hea[h Family Wellare Department, Sedretariat Buildings, Hyderabad

Kaloji Nararayana Rao University of Health Sciences, represented by its
fiegistrgr, Waranqal

.. PETITIONER

...RESPONDENTS

2

Petition under Article 226 of lhe Constitution of lndia prayinE that in the
circumstances stated 'n the affidavit filed therewith, the High Cqurt may be
pleased to issue a Wril, Order or Direction more particularly one in lhe nature of
Writ of Mandamus by declaring the action of the Respondent No. I in nol
considering Petitioner for second phasg counseling for admiqsiqn into Pqst
Graduate Medical Degree / Diploma anfl MDS courses for the aiaderlic year

2O2O-21 under OCI 1 NRls for admission into Management Quota (MO1) i (Ma2)
/lnstitutipnal Category (MO3) as illegal, arbitrary, u noonstif utional qnd

cansequently direct the Respondent No.2 to allow the petitiQner to upload

applicatign for Fecond phase cpunseling for admiEsion into Post Gra9uate Medical
Degree / Qiplpma and MDS courses irnder QCI / NRIs for adrnis$ion. intp

Maiiagement'Quota (MQ1)/ (MQ2) /lnstitritional Categqry (MQ3) for the academic
year 2Q?0-21

A o oF 2020

Petitipn under Section 151 CPC prgying that in the circumstances stated in

the affi(avit iiled in support of the petition j the High Court may be pleased to direct

the Reppon(eqt No.2 t<; consider and allow the petitioner to upload application in
thg online for secpnd phase online counseling for admission into Post Graduate
Medical Degree/ Diploma and MDS courses under OCI / NRls for admission into
Managemerit Quota (MQ1)/(MQ2) /lnstitutional Category / (MO3) for the aCademic
yeAt 2020-21 , pending disposal of the main Writ Petition



J

WRIT PETITION NO: 1 1349 0F 2020

Between:

l?I'n'r:trlJfif '#E,f ,,P.illil,f&f;i,[iir"#'#v'ears,occstudent,R/o,

AND
1.

1T

2

I:3,t'r?I#[,'fil1?fl#3J;31".::li:t31iffi ii;111,i!g1;501,5-1.u,""n

$.Ei:{,ii?:flt??AFeo 
universiry ot r-reatth sQience$, represenred by irs

...PETITIONER

...REIPoNDENTS

Petition under Article^r16-,gl 
ll".pgnstitution qf tndia praying thar in rhecircumstances stated in .the affidavit rir'"d itui"*itt, the High court may beplease( to isque a writ, order o. o,i""tioi-ro["plrti"rrrrr}, one in the natuie ofwrit of Mandamus o, o.u:l1,lq tn" ,"ii""'-oi fie Responaent No 2 in norconsidqring Fetitioner for MOp--Up ptisf 

"orns"ling foi aJriisi"" into"postGraduglg Medicat Degree / Diploma ,;J tirl,6s ;r&s for the acadernic year2[2g.21 un(er edmission into Minagem"rt io*tu Clrroly(Mq?t-(MoJi ;";,iliJlSrbitrary, unionstirutionat ano coiseiu"rtrv iir!"ii;" RFspondent Ng. 2 to ailowth6 pelirionQr tp uproad ap.prication ro, Mqie-up niia_sg g0unsering for aflmissiqnintg eq91 G(aduate Medicii oegree-t Diprfi"ljiuob courses ,""iui 
"iro-sioni q te Ms s a s q me nt e u ota iuro r vi rr,r o z i r n,r o i i tJ i tn li, J" jJil ;; il o olii' i' "'

!Allo:,-1-q#92q :

Petition under Section.lIl Cp.C praying that in the circumstances stated inthq affiflgvit flfgd in euppo( or the petition,l""High'c"rrt;y b#;'ffilI[iru.tlhe Regpon{qnt Na.2 to considerino arrow tne 
"petitioner to'uiLuo,-Ippl*rt[. r.lhe onliJre fqr MOP-Up phase.online co,leeting ioiaOmission into post Grrdr;;;Medical Degregi Diploma and frfOS ."r;i*'rinO-er-aUmission into Managenrent

,?:*i,fl,flllllfl,fll, 
(Me3) for tre acaaemic v:"iizozo zt, p."ol,s'ii;;X;r 
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TI N O:22809 0F 2020

Eelwegp:
M Chaltra Krishna. D/o tVt. Krishna Mohan Rao, Aged about lg years, Occstudent, R/o.40-7e0-1 0-o, r,runi, ruriiii,'R;il*i, iYF _ sr aooa

AND

...PETITIONER


